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Uttambhai Prabhubhai Tailor         …  Appellant 

VERSUS 

C.C.E. & S.T.-Daman          ….  Respondent 
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None, for the appellant 
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The appeal is disposed. For order, see order of date in Excise Appeal no. 358 

of 2011.   
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             Member (Judicial) 
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             Member (Technical) 
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